
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

VACATION COURT CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Tuesday,15th October 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 10:30 AM]
BEFORE:

HONOURABLE MRS. JUSTICE MALASRI NANDI
COURT NO: 18

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

MOTION (BA)

1 Bail Appln./3175/2024
B/O

UTPAL BARMAN
            Versus
THE STATE OF ASSAM

MR F HAQUE
MR. S K M ALOMGIR
MR A ISLAM

PP, ASSAM

2 Bail Appln./3196/2024
B/O

ABDUL AZIZ
            Versus
THE STATE OF ASSAM

MR. S ISLAM
MR A HAWARI

PP, ASSAM

3 Bail Appln./3198/2024
B/O

GOPAL TAMULI
            Versus
THE STATE OF ASSAM

MR. P HAZARIKA
MR. P K MUNIR
MR. A. GAYAN

PP, ASSAM

4 Bail Appln./3199/2024
B/O

DILIP DAIMAIRY
            Versus
THE STATE OF ASSAM

MR. P HAZARIKA
MR. P K MUNIR
MR. A. GAYAN

PP, ASSAM

BAIL HEARING (BA)

5 Bail Appln./1140/2024
FIXED, WITH SCANNED COPY OF
CASE RECORDS

BIJOY DAS AND ANR
            Versus
THE STATE OF ASSAM

MR. A CHAUDHURY
MR. P K DAS
MR. D BORA
MR. N MAHAJAN

PP, ASSAM

6 Bail Appln./1857/2024
FIXED, WITH SCANNED COPY OF
CASE RECORDS

ABDUL KHALEK
            Versus
THE STATE OF ASSAM AND ANR.

MRS S RAHANA
MR. A M AHMED
P. GHOSH

MS. T SOM(R-2)
MS S ISLAM(R-2)
PP, ASSAM

7 Bail Appln./2356/2024
FIXED, WITH SCANNED COPY OF
CASE RECORDS

PABON BARUAH
            Versus
THE STATE OF ASSAM AND ANR

MR. P J SAIKIA
MS D DUTTA

MS. M K BROWN, (AMICUS
CURIAE, R2)
PP, ASSAM

8 Bail Appln./2446/2024
FIXED, WITH SCANNED COPY OF
CASE RECORDS

DULU MIRDHA
            Versus
THE STATE OF ASSAM AND ANR

MR. P D NAIR
MR G ALAM
MR. H ROHMAN
MR S R A NASER

PP, ASSAM
AMICUS CURIAE

9 Bail Appln./2644/2024
FIXED, WITH SCANNED COPY OF
CASE RECORDS

NUR JAMAL @ NURFAN @ NURUZ ZAMAL
            Versus
THE STATE OF ASSAM AND ANR

MR. A M KHAN
MR A HAQUE
MR T T MONI

PP, ASSAM

10 Bail Appln./2793/2024
FIXED

SUJIT ROY
            Versus
THE STATE OF ASSAM AND ANR

MR. P HAZARIKA
P. BORAH
MR. H S BORAH

11 Bail Appln./2807/2024
FIXED

BABLUR RAHMAN
            Versus
THE STATE OF ASSAM

MR J ISLAM
MR. A. HUSSAIN

PP, ASSAM

12 Bail Appln./2824/2024
FIXED, WITH OFFICE NOTE

MAZHARUL ANWAR CHOUDHURY @
MAJHARUL ANWAR CHOUDHURY
            Versus
THE STATE OF ASSAM

MR. S B LASKAR
MR. H A LASKAR
MS D DUTTA

PP, ASSAM
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010213582024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010218792024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010218622024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010218612024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010080582024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010125172024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010158212024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010165552024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010179462024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010190202024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010190502024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010191252024


13 Bail Appln./2849/2024
FIXED

RABBUL ISLAM
            Versus
THE STATE OF ASSAM

MR. N J DUTTA
MR. A A MONDAL
MR A ALAM
F KHATUN

PP, ASSAM

14 Bail Appln./2851/2024
FIXED

MARJINA KHATUN
            Versus
THE STATE OF ASSAM

MR K K KALITA
MS. G DEKA
T M LAHKAR
MR. K UDDIN

PP, ASSAM

15 Bail Appln./2856/2024
FIXED, WITH OFFICE NOTE

RAJIB ROY
            Versus
UNION OF INDIA

MR. A DUTTA SC, NCB

16 Bail Appln./2899/2024
FIXED

KULDEEP SUTRADHAR
            Versus
THE STATE OF ASSAM AND ANR.

MR P DEKA
MR. B BORAH

PP, ASSAM

17 Bail Appln./2984/2024
FIXED

PORISHMITA BAISHYA PHUKAN @
PORISHMITA PHUKAN
            Versus
THE STATE OF ASSAM

MR. A CHAUDHURY
MR. P K DAS
MR. D BORA
MR. N MAHAJAN

PP, ASSAM

18 Bail Appln./3077/2024
FIXED

BANAMALI HAZARIKA
            Versus
THE STATE OF ASSAM

MR. B M CHOUDHURY
MR. U CHOUDHURY

PP, ASSAM

BAIL HEARING

19 AB/2298/2024
FIXED

EZAZUL HOQUE
            Versus
THE STATE OF ASSAM AND ANR

M HOSSAIN
MD A WADUD
MR J HUSSAIN

PP, ASSAM

20 AB/2310/2024
FIXED

MONOHAR ALI @ MARO MONOHAR ALI
            Versus
THE STATE OF ASSAM

M HOSSAIN
MD A WADUD
MR J HUSSAIN

PP, ASSAM

21 AB/2431/2024
FIXED

ZINNATUL ALI @ ZINNATUL ISLAM
            Versus
THE STATE OF ASSAM

MR. A AHMED
U U KHAN
MR A AHMED

PP, ASSAM

22 AB/2707/2024
FIXED

BALIN CHETIA @ BALIN CHUTIA
            Versus
THE STATE OF ASSAM

MR M ISLAM
MR K THAKUR
B ALI SK

PP, ASSAM

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 15/10/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 17-07-2024 To 20-12-2024
2) MR. S K SAHARIAH 10-09-2024 To 21-10-2024
3) MS. B M CHETRI 11-09-2024 To 06-11-2024
4) MS. A BHATTACHARYYA 24-09-2024 To 20-12-2024
5) MS. S SARMA 03-10-2024 To 21-10-2024
6) MR. A K BHUYAN 28-09-2024 To 16-10-2024
7) MR. C CHOWDHURY 21-10-2024 To 23-10-2024
8) MD. A J ATIA 21-10-2024 To 30-10-2024
9) MR. A K JAIN 08-10-2024 To 10-11-2024
10) MD. H BHUYAN 11-10-2024 To 02-11-2024
11) MR. P SARMA 04-10-2024 To 16-11-2024
12) MR. O P BHATI 04-10-2024 To 16-11-2024
13) R C SANCHATI 21-10-2024 To 26-10-2024
14) MS. K YADAV 21-10-2024 To 10-12-2024
15) MR. R L YADAV 21-10-2024 To 10-12-2024
16) MRS A SAIKIA 09-10-2024 To 27-10-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010194382024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010193562024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010192742024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010196052024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010204622024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010212452024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010176222024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010175612024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010188282024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010211642024


THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

VACATION COURT CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Tuesday,15th October 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 10:30 AM]
BEFORE:

HONOURABLE MR. JUSTICE MRIDUL KUMAR KALITA
COURT NO: 24

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

MOTION (BA)

1 Bail Appln./3142/2024
B/O

SUJAN @ SUJAN BHAUMIK AND 2 ORS
            Versus
THE STATE OF ASSAM

MRS R BEGUM
MR R A AHMED
MR M AHMED
MR. S BISWAS

PP, ASSAM

2 Bail Appln./3153/2024
B/O

DHRUB BASFORE
            Versus
THE STATE OF ASSAM

MR. R BARUAH PP, ASSAM

3 Bail Appln./3186/2024
B/O

LAKHESWAR NATH
            Versus
THE STATE OF ASSAM

MR. D BORA PP, ASSAM

4 Bail Appln./3197/2024
B/O

VISHAL KUMAR
            Versus
THE STATE OF ASSAM

MR. N J DUTTA
MR N AHMED
MR. M M ZAMAN
MR A BASUMATARY

PP, ASSAM

5 Bail Appln./3200/2024
B/O

BALMIT MARAK @ AMITY RIPRANG
MARAK
            Versus
THE STATE OF ASSAM

MR. J ABBAS
MS. B LASKAR
I HOQUE
MS. H G DAS

PP, ASSAM

MOTION

6 AB/2727/2024
B/O

SMT SARASWATI CHOUDHARY
            Versus
THE STATE OF ASSAM

MR. A BHATTACHARYA
MS K TALUKDAR
MR. A BHATTACHARJEE
MS ANKITA SAHARIA
MR S PAUL

PP, ASSAM

7 AB/2739/2024
B/O

MALA CHETRY
            Versus
THE STATE OF ASSAM

MR. A BHATTACHARYA
MS ANKITA SAHARIA

PP, ASSAM

BAIL HEARING (BA)

8 Bail Appln./1716/2024
FIXED, WITH SCANNED COPY OF
CASE RECORDS

JAYANTA DAS
            Versus
THE STATE OF ASSAM AND ANR.

MR A SHARMA MR. U CHOUDHURY (AS
LEGAL-AID-COUNSEL FOR
R-2)
PP, ASSAM

9 Bail Appln./1932/2024
FIXED, WITH OFFICE NOTE,
SCANNED COPY OF CASE
RECORDS

JHON PATIR
            Versus
THE STATE OF ASSAM

MR. B PHUKAN
MR. P K GOGOI

PP, ASSAM

10
WITH
Bail Appln./1926/2024 PREM GOGOI

            Versus
THE STATE OF ASSAM

MR. R SEKHAR
A BORMAN

PP, ASSAM
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010213592024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010217352024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010217862024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010218712024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010218112024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010212962024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010215112024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010119562024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010130992024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010130722024


11 Bail Appln./2636/2024
FIXED, WITH OFFICE NOTE

EJAJUL HOQUE @ EJAJUL MONDAL
            Versus
THE STATE OF ASSAM AND ANR

MR I HAQUE PP, ASSAM

12 Bail Appln./2801/2024
FIXED

BALIRAM RABHA AND 2 ORS
            Versus
THE STATE OF ASSAM

MR A TALUKDAR
MR. DITUL DAS
MR. K MEDHI
D R TALUKDAR
MS TINLUNG
MR. B R DAS

PP, ASSAM

13 Bail Appln./2876/2024
FIXED

ASSRUV DAS
            Versus
THE STATE OF ASSAM AND ANR

MR. J ABBAS
I HOQUE
MS. H G DAS

MR P H KONWAR (R-2)
PP, ASSAM

14 Bail Appln./3013/2024
FIXED

SAMRAT ROY
            Versus
STATE OF ASSAM

MS. S K NARGIS
MR. M ALAM
MR F H LASKAR (2)
MR. Z H BORA
MS N SULTANA

PP, ASSAM

15 Bail Appln./3041/2024
FIXED, WITH OFFICE NOTE,
SCANNED COPY OF CASE
RECORDS

ANISUL ISLAM
            Versus
THE STATE OF ASSAM AND ANR

MR. M U MAHMUD
MR S H MAHMUD
MR S ISLAM
MS. D BORA
MS. B CHETIA

PP, ASSAM

16 Bail Appln./3051/2024
FIXED

MD RAFIJUL ISLAM
            Versus
THE STATE OF ASSAM

MR. B CHOWDHURY
MR M HOQUE

PP, ASSAM

17 Bail Appln./3071/2024
FIXED

BABUL ALI @ SARU ALI
            Versus
THE STATE OF ASSAM

MR. M AHMED
MD I H LASKAR

PP, ASSAM

18 Bail Appln./3086/2024
FIXED

MAIMAN PARBIN
            Versus
THE STATE OF ASSAM

MR. B CHOWDHURY PP, ASSAM

BAIL HEARING

19 AB/729/2024
FIXED

MONOWARA BEGUM AND ANR.
            Versus
THE STATE OF ASSAM

MR. A K SHARMA
MRS. N DEKA

PP, ASSAM

20
WITH
AB/314/2024 MONOWARA BEGUM AND 4 ORS.

            Versus
THE STATE OF ASSAM

MR. A K SHARMA
MRS. N DEKA

PP, ASSAM

21 AB/2229/2024
FIXED

JEHERUL ISLAM KHAN @ JEHERUL ISLAM
AND ANR
            Versus
THE STATE OF ASSAM

K U AHMED PP, ASSAM

22 AB/2692/2024
FIXED

JUNMONI HAZARIKA
            Versus
THE STATE OF ASSAM

MR. S SARMA
MR. R HAZARIKA
MR. C CHAKRAVARTY
MR D DAS
MR B P SARMAH
B SAHA
S J KALITA

PP, ASSAM

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 15/10/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 17-07-2024 To 20-12-2024
2) MR. S K SAHARIAH 10-09-2024 To 21-10-2024
3) MS. B M CHETRI 11-09-2024 To 06-11-2024
4) MS. A BHATTACHARYYA 24-09-2024 To 20-12-2024
5) MS. S SARMA 03-10-2024 To 21-10-2024
6) MR. A K BHUYAN 28-09-2024 To 16-10-2024
7) MR. C CHOWDHURY 21-10-2024 To 23-10-2024
8) MD. A J ATIA 21-10-2024 To 30-10-2024
9) MR. A K JAIN 08-10-2024 To 10-11-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010178982024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010192512024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010197642024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010206392024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010207262024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010208932024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010212042024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010212192024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010050332024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010026172024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010170302024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010208392024


10) MD. H BHUYAN 11-10-2024 To 02-11-2024
11) MR. P SARMA 04-10-2024 To 16-11-2024
12) MR. O P BHATI 04-10-2024 To 16-11-2024
13) R C SANCHATI 21-10-2024 To 26-10-2024
14) MS. K YADAV 21-10-2024 To 10-12-2024
15) MR. R L YADAV 21-10-2024 To 10-12-2024
16) MRS A SAIKIA 09-10-2024 To 27-10-2024
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